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 �� �7%� �"	� E�ह : 	��	, ह	 !&� ���
 �ह  
	
��� ह; " 

DR. MURLI MANOHAR JOSHI: 

The only thing is, you continue to smile. 

THE DEPUTY CHAIRMAN: If you 
ask me not to smile, I will still do that. 

SHRI INDER KUMAR GUJRAL: 

Let your smile be admired. 

THE DEPUTY CHAIRMAN: Mr. 
Gopalsamy called me a smiling guillotine! 
I will continue to do that, But please 
cooperate so that we can accommodate as 
many Members as possible, to take up as 
many issues as possible, within the shor- 
test possible time at our disposal. With 
these few requests, recommendations and 
suggestions, I adjourn the House for one 
hour. Thank you. 

The House then adjourned for Lunch at 

eight minutes past one of the clock. 

The House reassembled after lunch at 

eleven minutes past two of the clock, 

The      Vice-Chairman      (Miss     Saroj 

Khaparde) in the Chari. 

GOVERNMENT    MOTION    re.    Draft 

Agriculture Policy Resolution—Contd. 
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SHRI V. NARAYANASAMY (Pon- 

dichery): Madam Vice-Chairman, thank 

you for giving me this opportunity to 

speak on a very important subject, Ag- 

riculture. The Ministry of Agriculture has 

not been discussed in the House in the 

last five years. 1 support the Agricultural 
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Policy Resolution which has been pre- 
sented by the hon. Minister in this 
House. 

Madam, in this country more than 85% 

of the population, directly or indirectly, is 

involved in agriculture. But the benefits 

meant for the farming community, 

whether from the State Government or 

the Central Government, have not  

reached them for the last 40 years. Our 

farmers are in the traditional farming 

area. Therefore, when the new scientific 

farming started, there was a dicussion 

going on in the country whether the 

farmers would be able to adapt themsel- 

ves to the new system or not. But, 

unfortunately, in India, we know pretty 

well that through the traditional farming 

we are not able to get the required 

quantity of foodgrains. Therefore, scien- 

tific farming was adopted and our farmers 

were very quick in carrying it to the field 

and we are getting very good yields 

today. The credit should go to our far- 

mers who are toiling in the fields for the 

purpose of getting more crop vields. 

Madam, while appreciating the efforts 
of our farmers in this regard and the 
keen interest that the hon. Minister is 
taking in helping the fanning community 
in this country, I have certain suggestions 
to make for the improvement of the 
fanning sector. Let us take the water 
management in the agricultural field. It is 
very vital and very important. The hon. 
Minister cannot say that it is a State 
subject: We have discussed it today 
morning also. It is in the Concurrent List. 
As regards the inter-State water disputes, 
which are existing between various 
States—water is the main component 
needed for agriculture—adequate atten- 
tion has not been paid to them. Madam, 
on the one side, we see in -the Northern 
States that 40% to 45% of water is not 
being utilised and it goes to the sea. On 
the other side, in the Southern States, 
like Karnataka and Tamil Nadu, we find 
that there is not adequate rainfall and we 
have drought condition there. The hon. 
Minister may say that the Government of 

India has come to their rescue and the 
Nineth Finance Commission has allocated 
fund for drought and flood relief. I quite 
agree with him. But the amount given by 
the Central Government to the State 
Government for drought and flood relief 
is totally inadequate. Apart from that, I 
would like to submit that the relief opera- 
tion has been started by the State Gov- 
ernments with their contingency funds. 
Once again, the affected people are the 
farmers. Madam, as a person coming 
from the farming community, I know 
pretty well, and the hon. Minister also 
knows well, that when the crop is ripe for 
harvest, it is damaged. Their crop is 
attacked by virus and the whole crop is 
destroyed. Ultimately, the farmer loses 
income out of it and his entire family 
suffers. As you know. Madam, in Andhra 
Pradesh, some of the families committed 
suicide because their entire cotton crop 
was completely destroyed by the virus 
attack. Therefore, the first and foremost 
thing is water management. Madam, it is 
not the job of the Ministry of Water 
Resources alone. I would like to stress 
this point. There should be a cordinated 
effort between the Ministry of Water 
Rosources and the Ministry of Agricul- 
ture. The Ministry of Water Resources 
has been negotiating with various State 
Government for harnessing water for irri- 
gation and other allied purposes. The 
Ministry of Agriculture should also be 
involved in that so that the benefit goes 
to the farmers. 

Madam, today morning, the Cauvery 

water issue was raised in this House. A 

dispute is going on among the different 

States, i.e. between Maharashtra and 

Andhra Pradesh, between Karnataka .and 

Andhra Pradesh and between Punjab and 

Haryana. It has become a permanent 

problem which is going on between diffe- 

rent States. Therefore, water manage- 

ment is a very important issue. In fact, 

the hon. Minister knows very well that 

linking the Ganga and the Cauvery is a 

very important project which was envis- 
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aged about 20 years back during the time 

of Pandit Nehru and Shrimati Indira 

Gandhi. But it has not taken off so far. 

They have not even thought of it. Then 

there was a project connecting the South- 

em region also. But that has also not 

taken off so far. Madam, if there is 

proper water management, we will be 

able to give to the farmers 70 per cent of 

the water that is available for irrigation. 

Today, we have come to a stage where 

we are going in for drip irrigation. The 

Northern States are starving for water 

because the ground water potential has 

got depleted. Therefore, we are going in 

for drip irrigation in the Northern States. 

So, adequate attention has to be paid in 

this regard. The inter-State water dis- 

putes have to be resolved. The Ministry 

of Agriculture also should be involved in 

it. 

The second important thing which I 

would like to mention is, in the Southern 

States the farmers are going in for inten- 

sive cultivation. So far as rice cultivation 

is concerned, the farmers in the Southern 

States get three crops in a year. They are 

planting seeds of high-yielding variety. 

They are also planting high-yielding vari- 

ety of sugarcane and cotton. 

I have read the whole policy. In some 
States the basic necessity of electricity 
supply has not been fulfill ed. The far- 
mers are not getting electricity supply on 
a priority basis. In that process the far- 
mers are not able to irrigate their crops 
though water is available. So, in this 
conection, the Central Government 
should issue a general directive to the 
States. The States should be told that 
whenever the farmers need electricity for 
the purpose of irrigation, they should be 
supplied electricity on a priority basis. It 
is being done in the Southern States. I do 
not know about the Northern States. The 
farming community is suffering. The far- 
mers are spending more money on irriga- 
tion. They are using diesel engines which 
cost more. So, the cost of production has 
increased. Therefore, they are not able to 

get the required income. Some attention 
should be paid to this area also. 

Madam, there is a large-scale migration 

from the rural areas to the urban areas. 

This is happening because the people arc 

not getting regular employment in the 

fields. Why are they not getting regular 

employment? The Minister in his presen- 

tation has stated that it is due to sub- 

divisions and fragmentations of the land- 

holdings. Very small land-holdings are 

there. Moreover, if the people are as- 

sured of regular employment in the rural 

areas, they will not go to the cities and 

towns. The Government of India created 

a separate Ministry, the Ministry of Food 

Processing Industries. This Ministry is 

meant for the purpose of promoting agro- 

based industries in the rural areas which 

will provide employment to the people 

who are in the agricultural sector. As far 

as the production of fruits and vegetables 

is concerned, the statistics show that 

India accounts for 11% of the world's 

production of vegetables and 7% of the 

world's production of fruits. In spite of 

this, we are exporting fruits and vegetab- 

les and also horticultural produce to 

other countries for the purpose of earning 

foreign exchange. After the introduction 

of the new Economic Policy, this is being 

done on a larger scale. By starting agro- 

based industies in the rural areas, by 

giving employment to the rural people in 

the vegetable and fruit processing indus- 

tries, we will be able to get value addi- 

tion which will not only increase the price 

of the vegetables and fruits but also bring 

more foreign exchange for the country. 

Unfortunately, the number of industries 

that have been set up in the rural areas is 

minimal. Even the foreign investment 

that has been offered to set up various 

industries in the agro-based sector is also 

not up to the expectation. But when 

some industries are sought to be set up, 

there is widespread criticism from the 

other side, from the Opposition parties, 

saying that the industries that are coming 

are going to kill the industries in this 

country. Therefore, I am very clear in my 
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mind that there should be more agro- 

based industries. The farming community 

needs to be given good protection. By 

these agro-based industries, there will be 

competition in the market which will 

enable the farmers to sell their products 

at a higher price. Apart from that, be- 

cause of value addition, the Government 

will be able to get more revenues. There- 

fore, the steps taken by the Government, 

the efforts made by the Government in 

this direction are welcome. But we are 

not satisfied with the performance that 

has been made. I would like to know 

from the hon. Agriculture Minister the 

areas where the agro-based industries 

have come up on a larger scale. On the 

one side, we become panicky when we 

find that there is going to be a lesser 

sugar-cane production and we import 

sugar from other countries. By the time 

the imported sugar reaches our country, 

there will be a bumper crop in India. 

Again, we become panicky because we 

are not in a position to sell the sugar that 

is available inside the market. Why don't 

we plan properly about the possible 

sugar-cane production in the country? 

Why are we not planning well in adv- 

ance? When we know that in some areas 

there are drought conditions and, there- 

fore, there will be lesser sugar-cane pro- 

duction, why don't we plan? Why don't 

we encourage our farmers? Why don't we 

give incentives to our fanners? Slowly, 

step by step, the incentives that are being 

made available to our fanners for the 

purpose of raising the crops are being 

withdrawn  by  some  States.  I  am  not 

pinpointing any particular State. The in- 

centives are being withdrawn slowly, 

Concession is being given to the farmers 

in respect of electricity consumption, This 

concession is also being withdrawn gradu- 

ally. The Government is also giving sub- 

sidy for planting high-yieling varieties. 

This is also being reduced, pesticides 

which are available on a subsidised basis 

are being sold without that subsidy. At a 

time when we realise that fertiliser is a 

very important and vital input. . . 

33.00 P. M. 

�� ����	� : E#��
q�r 	ह&4�
, 	; 7� 
�	��*, �
�
�m�
	� �� �
 q�
� '
ह,��
 " �# 
�
�-�
� ��o|��� 8� ���4
� �� �
� �ह�� 
���
� �& �
'� 8� 	
���� 6
!% �� o>B�� 	
 $�% 
!
�
 '
ह�� ह; ? ��� �# �& E� �� 6�
!� ह� 
���� ह� �& E� �& !
��
�� 	,5� 4��� �� �
� 
��ह�� 8� �� '�� ��
��&�	� ��* #� 4��� �� �
� 
��ह�� 
My   point   is   that   you   advocate   a 

remunerative price to the farmers. 

\���	N"/ (%� 0 ���� '	�L+ ) : �&	#
! ��, 
�� �# �� *�( �7, �& �# �#�� �
� �ह 
4����� " 

SHRI SOM PAL: Madam, because he 

is making a point, I wish that he supports 

my point for giving a remunertive price 

to the farmers and not doles by way of 

subsidies. We don't want to be beggars 

always. (Interruptions) 

SHRI V. NARAYANASAMY: 

Madam, he may have his view point. The 

Government of India is giving subsidy, in 

a way, to big farmers. But there are small 

and marginal farmers also who need 

subsidy. 

SHRI SOM PAL: Please don't make a 
point that is not a fact. I am not a large 
farmer. I own only two and a half acres. 
That is on record. And, please amend 
yourself. (Interruptions) 

SHRI V. NARAYANASAMY: 
Madam, I am giving my view point. Let 
him make his point. I am expressing 
myself for a particular section of the 
fanning community which needs subsidy. 
(Interruptions) 

SHRI KAILASH NARAIN SARANG 

(Madhya Pradesh): You are not a farmer. 

SHRI V. NARAYANSAMY: You can 

say that I am not a farmer, 

but... (Interruptions) The businessmen 

will not understand fanning. What can I 

do? I can't help it. (Interruptions) 

SHRI SOM PAL: But I have made a 
constructive suggestion. 
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SHRI V. NARAYANASAMY: Yes. 

So, Madam, I do not subscribe to this 

theory because, when the fanners are 

given subsidy, they do not become 

beggars. The Government is giving 

something to them for the purpose of 

enabling them to raise the yeild of their 

crops in the field. But you want to give 

them at the last stage when they go to 

the market. You do not know the 

amount of malpractices that take place in 

the market. So far as the fertiliser subsidy 

that has been given by the Government is 

concerned, I would like to submit to the 

hon. Minister that though the same 

amount of subsidy of Rs. 6,500/- is being 

released by the Government of India, 

because of the different methodology 

adopted by it, on the one side prices of a 

particular variety of fertilisers, especially 

Urea, have come down because of a 

reduction of 10% that has been made, 

and on the other hand, for other 

varieties, the prices have gone up by two- 

fold. The prices have been increased by 

100% or more. The fanners are feeling 

its burden. The hon. Minister also knows 

it pretty well. I want the hon. Minister to 

rectify it because it affects more than 

80% of our farming community. Right 

from 1980 till 1992, the prices of 

fertilisers were not increased. I accept 

that. At the same time, I feel that there 

should not be a 100% increase at a time 

because the farmers will feel the burden 

of it. As far as the support price being 

given to the farmers is concerned..(Time 

Bell) Madam, I have not started even. 

(Interruptions) 

THE VICE-CHAIRMAN (MISS 

SAROJ KHAPARDE): You have not 

started even! You have already taken 15 

minutes and you say you have not 

started! (Interruptions) 

SHRI V. NARAYANASAMY: 
Madam, the support price which the 
Government is giving is not sufficient, on 
the one hand. On the other hand, the 
hon. Minister every year comes here and 
says that I am increasing it by Rs. 20/- or 

Rs. 30/- per quintal and then they go by 

the prices fixed by the Bureau of 

Agricultural Costs and Prices. 

(Interruptions) But that itself is not 

sufficient. I subscribe to the theory that 

the market price should be fixed in the 

market itself. Don't give them the 

support price at that time. You give all 

the facilities to the farmers at the earlier 

stage itself. That is my theory. That has 

to be done so that the farmers do not feel 

the burden of purchasing these items that 

are required for the purpose of raising 

their crop yield. That is what I would like 

to request the hon. Minister. Why are 

you removing the subsidy and giving it as 

support price? That is a different theory 

and the hon. Members from the other 

side will say, "You give more money at 

the time when I go to the market". That 

kind of a theory doesn't work. If you give 

it at various stages—whether it is seeds, 

whether it is fertilisers or whether it is 

electricity—the farmers will definitely be 

benefited by it and you will be giving it at 

the right time to them. Therefore, 

Madam, this has to be considered. 

Madam, there is one area where I have a 

complaint and on which the Members of 

this House will also agree with me. As 

far as the research that is going on in 

various universities and laboratories for 

the purpose of improving the varieties of 

seeds and producing high-yielding seeds is 

concerned, I am pained to say that even 

after 40 years of Independence, we find 

that the results of the research work have 

not reached them at the appropriate 

point of time. It takes a minimum of five 

to ten years. Why is it like that? The new 

varieties which have been developed are 

going to add to the welfare of farmers. It 

is going to increase production. The 

farmers are prepared to accept new 

varieties of seeds that have been 

developed by various universities and 

agricultural research institutes. When a 

particular product comes to the farmer 

for the purpose of demonstration and 

then adopting it, it takes a pretty long 

time. Why does it take such a long time? 

This is  the  area  on which  the  hon. 
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Minister should concentrate because by 
doing that alone we will be able to 
increase our production by more than 
10% every year. 

Madam, I am very proud in saying that 
as far as grains are concerned, its 
production has gone up beyond our 
expectations. We don't even have 
godowns to store them. Now there is a 

minds of the officials of the Ministry of 
Agriculture and also the Ministry of Food 
that non-availability of godowns would 
cause damage to more than 30% of our 
crops. Our fanners have contributed their 
might for achieving this record level of 
production. They have also made a lot of 
efforts for getting more varieties of seeds. 
We see that prices of pulses and oil are 
going up. What does a farmer get by this 
increase? At what price these 
commodities are being sold in market? 
We should also concentrate upon this 
area. The co-operative societies are there 
to protect interests of farmers. I am very 
happy that the hon. Minister has said that 
co-operative institutions will be 
strengthened. I find that in most of the 
States the co-operative institutions have 
not held democratic elections. These 
institutions are being run by nominated 
members. As a result of that these co- 
operative societies are not able to 
produce the desired results. Therefore, 
Madam, whether it is grains or whether it 
is pulses or whether it is sugarcane, the 
important things are that there should be 
proper planning, proper infrastructure for 
giving benefits to farmers and to enable 
the farmers to sell their produce at an 
appropriate price in the market. These 
areas should be concentrated upon by the 
Government. 

Madam, I am very glad that the hon. 
Minister has said that agriculture will be 
given the status of an industry. I would 
like to read that particular sentence. In 
paragraph 11, the hon. Minister has 
stated, "The Government will endeavour 
to create a positive trade and investment 
climate for agriculture on a par with 
industry.      The      objective      of      the 

Government policy will be to develop 
effective system and bestow similar 
benefits on agriculture as exist in 
industry." Madam, for the last two years 
the Minister has been telling that industry 
status will be given to agriculture. Instead 
of stating it here indirectly, he should 
have stated it directly. There also the 
Minister says, "I am very glad that the 
collection of tax and all these things will 
not be there for the farmers." I quite 
welcome it and this is also going to help 
the farming community. 

Madam, yesterday we had been 

listening to hon. Members one after 

another raising the issue of money taken 

from banks by the big industrial houses 

which is running to more than Rs. 30,000 

crores. They have not paid back the debt 

while the small and marginal farmers are 

promptly paying it back. Therefore, there 

should be co-ordination between the 

Agriculture Ministry and the Finance 

Ministry. Grameen Banks in rural areas 

have been developed. This needs to be 

concentrated upon for the purpose of 

giving loans to the farming community 

because most of them are not getting 

loans. Loans that have been given to 

farmers reach them at the time of 

harvest. I have made this point in a 

meeting. I had told there. When the 

farmer raises crop, the loan does not 

reach. Then the fanner goes to the 

money lender and he becomes a debtor. 

This is happening. The farmer is further 

burdened with that. These are the areas 

where co-operative movement has a role 

to play in tying-up with institutiions so 

that the fanner gets the loan at lower 

rates of interest at the appropriate time, 

and to supply fertilisers when the farmer 

needs it. 

1 have an apprehension this year. Now, 

the Kharif season is over as far as the 

fertiliser is concerned. We call it 'Samba' 

season in South where shortage of urea 

will be there in the country. 

SHRI JAGESH DESAI 
(Maharashtra):   Even   in   Punjab   also. 
(Interruptions) 
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SHRI V. NARAYANASAMY: There 
is a shortage of urea. I am telling, after 
3-4 months there will be a shortage of 
urea. I have my own source of 
information. (Interruptions) The hon. 
Member can clarify the position. 
Therefore, the hon. Minister has to plan 
it well in advance and must have 
adequate stock of fertilisers so that urea 
and other items arc available especially in 
Northern States and also in Southern 
States so that the farmers are not affected 
when the sowing season conies. Madam, 
there arc two more points and I will 
conclude. 

THE VICE-CHAIRMAN (MISS 

SAROJ KHAPARDE): Please conclude. 

You have taken a lot of time. 

(Interruptions) 

AN HON. MEMBER: You are 

supporting the Central Government! 

(Interruptions) 

SHRI V. NARAYANASAMY: 
Madam, I do not want to answer him 
now. The Minister will answer. 

As   far   as   the   comprehensive   crop 

insurance  scheme  is concerned,  this is 

one    area    where    farmers    will    get 

maximum relief.  I would like to stress 

this point very much. That was also on 

the  agenda  of our party  and the  hon. 

Minister tried to implement it in some 

States, but most of the States have not 

implemented  it  in  right earnest.  When 

the crop fails, I have found, the families 

of farmers are in peril. They do not have 

any relief and  ultimately  they have to 

borrow by mortgaging their lands. Then 

the   entire   family   is   totally   indebted. 

Madam,    by   the   comprehensive    crop 

insurance    scheme,    the    farmers    will 

defenitely be benefited. This should be 

introduced by the Government of India 

and implemented in all the States as a 

uniform    policy.     Then     the     farming 

commumity will get relief which will save 

the farming community from the clutches 

of debt which will, in turn, save families 

from     total     destruction.     The    crop 

insurance scheme has been successfully 

implemented by some of the States. The 
hon. Minister went and inaugurated this 
scheme. 

We are doing very little to the farming 

community while the farming community 

is able to contribute their mite for the 

development of this country, whether it is 

raw materials or be it feeding the whole 

country. It is the farmers who are the 

backbone of the country and I find that 

the incentives that have been given to the 

farmers are not adequate. By the New 

Policy, I feel, they will be getting the 

benefit. 1 have given my suggestions to 

the hon. Minister for creating 

infrastructure. I would also like to 

suggest creating of facilities for getting 

more production from the farmers. The 

Government should not, out of panic, 

import when there is deficiency because 

of the pressure mounted on them, and 

when there is a bumper crop, they should 

find unable to push up the product in the 

market. That kind of situation should not 

be there. Secondly, water disputes among 

various States have to be settled. I feel 

the Minister can intervene in this matter. 

By all these things, the agricultural sector 

can definitely be saved. With these 

words, I conclude, Madam. Thank you. 
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"Agriculture still remains the most 
pampered section of the Indian 
economy which nobody can buy, 
even Government would not buy 
this theory." 
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SHRI SANGH PRIYA GAUTAM: 
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SHRI RAMACHANDRAN PILLAI 

(Kerala): Mr. Vice-Chiarman, Sir, I care- 

fully listened to the speech of the hon. 

Agriculture Minister. He had expressed 

some pious wishes about progress and 

prosperity. I am sorry that he has not 

explained as to how this policy is going to 

achieve the pious wishes that he has 

expressed. I have gone through the Policy 

Resolution many times. I find that the 

main thrust of this Policy Resolution and 

the major policy formulations are anti- 

peasantary, anti-agriculture and anti-na- 

tional. The Resolution ignores the inter- 

ests of the majority of the peasantary in 

the country. It only takes care of the 

advice of the richest of the rich. Hence 1 

stand to oppose this Policy Resolution 

with all the strength at my command. I 

also disagree with the form of this Resol- 

ution. The form is vague and the words 

used are vague. This is intended to hood- 

wink and confuse the people. I may call 

this document a master piece of deceit. 

This document adopts two methods for 
achieving this. One is that this document 
underplays the challenges that we face in 
agriculture. The second is, as I explained 
to you, this Resolution uses the most 
vague formulations in general, when it 
refers to the future programmes, in par- 
ticular. All these vague formulations can 
be interpreted and misinterpreted In 
many ways. Let us examine the major 
challenges that we face in the country. 
According to me, the most important 
challenge that we face in this country is 
how to ensure food security in the coun- 
try. I do not deny the fact that we have 
been able to achieve some progress in 
this particular field. But, the rate of 
growth, the present growth, is not at all 
sufficient to ensure food security in the 
future. The hon. Minister has said here 
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that we produce 190 million tonnes of 

foodgrains—of course, the Economic Sur- 

vey says that it is 185 million tonnes and 

also the Annual Report of the agriculture 

Ministry says that it is 185 million tonnes. 

Let it be 19 crore metric tonnes. But, 

what is the estimated requirement by the 

end of this century? The estimated re- 

quirement by the end of this century is 

240 million tonnes. So, that means during 

the coming four years we have to pro- 

duce 50 million tonnes more of foodg- 

rains in the country. What is the present 

average rate of growth? It is between two 

million tonnes and three million tonnes. 

That means we can only produce in the 

coming four years, if the monsoon is 

available, maximum of 12 million tonnes. 

That means there will be a shortage of 38 

million tonnes of foodgrains. 1 am aware 

that the Agriculture Ministry is making a 

propaganda that we do not require this 

much of foodgrains. I disagree with the 

calculations of the Agriculture Ministry. 
The calculations of the Agriculture Minis- 
try are based not on realities because the 
Ministry is calculating on false calorie 
basis. The Ministry is asking, "Instead of 
cereals and pulses, why don't you use 
meat, why don't you use chicken, why 
don't you use eggs, why don't you use 
milk?" That way the Ministry has ex- 
cluded many number of calories. In that 
way they try to calculate and they say we 
require only this much. So, the calcula- 
tions of the Agriculture Ministry are 
based not on real situations. Actually, 
this is not an innocent move. This is a 
move Jo give up priority on foodgrains 
production and to give priority for export 
oriented agriculture. 

I am not opposed to export of agricul- 

tural products. What we produce in sur- 

plus and what we have in surplus we have 

to export. But we are opposed to the 

export-oriented agriculture. What does it 

mean? It means giving up priority on 

foodgrains production. That would be a 

very, very dangerous step. I fear if we 

give up our priority on foodgrains pro- 

duction, of course, our sovereignty will 

be in peril. Many of the spokesmen in 

the Agriculture Ministry and also the 

present Foreign Minister, for the last 

three years have been again and again 

repeating that thing. What is the sanctity 

of the foodgrains and self-sufficiency? Let 

us produce exportable items and go to 

the international market, get money and 

we can purchase cheap foodgrains from 

the international market. Of course, this 

is the prescription. When Shri Pranab 

Mukherjee was the Vice-chairman of the 

planning Commission, he openly said that 

thing, he campaigned for that thing. If he 

is willing to withdraw his statement let 

him withdraw. This is the presecription of 

the IMF the World Bank, multi-nationals 

and all the developed capitalist countries. 

These developed capitalist countries are 

facing certain problems. They need cheap 

raw material, they need cheap horticul- 

tural products, they are also facing a glut 

of foodgrains and dairy products in their 

domestic market. They want to sell their 

items and they also require cheap items. 

That is why they are telling all the third 

world countries, "You on produce all 

these exportable items and come to the 

international market." Now, in the inter- 

national market, we can see the prices of 

primary commodities are coming down. 

We all know that fold grains can be used 

as a potential political weapon. They can 

do arm twisting and I do remember, that 

was in 1976 when the First World Food 

Conference was held. The Then U.S. 

Secretary of Agriculture, Mr. Earl Butz 

said that food was a weapon. It is one of 

the principal tools in our negotiating kit. 

So, we are willingly moving to put our 

heads into the trap of the developed 

capitalist countries. If you look at this 

Draft Agriculture Policy Resolution, you 

have put everything together, but you 

have not given priority to self-sufficiency 

in foodgrains. This is one of the most 

important aspects which we should not 

forget. And what all the items that you 

exported last year? You claim that our 

agricultural exports increased. You ex- 

ported   pulses.   The   quantity   of   pulses 
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exported during 1994-95 was 59,497 ton- 
nes. What does the Economic Survey say 
about the production of pulses? It says at 
page 122 that production of pulses in 
India has been stagnating around.... 

THE MINISTER OF AGRICUL 

TURE (SHRI BALRAM JAKIIAR): 

We have imported. 

SHRI RAMACHANDRAN PILLAI: 

We arc exporting, Sir. 

SHRI JAGESH DESAI: How much 

was imported? 

SHRI RAMACHANDRAN PALLAI: 

You please hear me. you arc exporting 

pulses. This is the answer given by Mr. P. 

Chidambaram to my question dated 31st 

July, 1995 During 1994-95, 59, 497 tonnes 

of pulses, valued at Rs. 90.36 crores, 

were exported. 

SHRI JAGESH DESAI: What is im- 

ported? 

SHRI RAMACHANDRAN PILLAI: 
You say about what is imported. This 
issue is this. If you look at the per capita 

consumption of pulses during the last 30 
years, you will see that the consumption 
has now declined by one half of what it 
was 30 years back. This is the item that 
you exported. Not only this, but you 
exported onions also. You exported 
oilseeds. And what happened in the mar- 
ket? The price of pulses shot put to 
Rs. 30 per kilo. Who benefited? Has the 
Government benefited out of it? has the 
Common man benefited out of it? Only 
those who have access to the coridors of 
power, the richest of rich and some 
traders have benefited out of it, but not 
the poor peasants This is one aspect that 
I wanted to stress. 

Sir, the second aspect is that poverty, 

unemployment, social inequalities in the 

country, social oppression, atrocities 

against the Scheduled Castes and 

Scheduled Tribes and the Backward Clas- 

ses, atrocities against women, all these 

issues are the serious challenges that we 

face in the country side. But you arc not 

addressing yourself to these problems, 

and you are also not mentioning about 

the importance of land reforms. I would 

come later on to what you have referred 

to in this document. The genuine land 

reform measures can do many wonders in 

our country. They could have increased 

productivity and production, they could 

have given employment opportunities to 

the millions of unemployed, they could 

have helped equitable distribution of 

wealth, they could have helped in in- 

creasing the purchasing power of the 

poor people in the country, and they 

could have been a vehicle for rapid indus- 

trialisation in our country. That is not 

done. It is only in the States where the 

left democratic forces are in power that 

genuine land reform measures have been 

implemented and not only the economic 

aspects.... 

SHRI VAYALAR RAVI: (Kerala) 

Who is preventing the State Governments 

from doing it? 

SHRI RAMACHANDRAN PILLAI: 

You are not saying this here. 

SHRI VAYALAR RAVI: Who is pre- 

venting them? 

SHRI RAMACHANDRAN PILLAI: 
This is your Agriculture Policy. You are 
not stressing the importance of land re- 
forms here. You have not mentioned the 
importance of land reforms. It has a 
social impact. It has a political impact. I 
do not want to go into all those details. 
The point is, instead of implementing 
land reform measures, you are asking for 
the status of industry to agriculture. Ac- 
tually, what does it mean? The hon. 
Minister referred to the report of the 
Bhanu Paratp Singh Committee. He had 
gone into the details of this report. I do 
not want to go into those details again. 
But what have you asked for? You are 
asking for lifting of the ceiling provisions. 
You are asking for credit for hoarding 
and giving more money to foodgrains. 
You are also asking for doing away with 
all the regulations as well as removal of 
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taxes. These things are not going to 
benefit the overwhelming majority of the 
peasantry in the country. 

THE VICE-CHAIRMAN (SHRI V. 

NARAYANASMY): Mr. Pillai, do you 

want the farmers to be taxed? 

SHRI RAMACHANDRAN PILLAI: 

No, Sir. At the same time, those farmers 

who are rich should be taxed. They are 

the people who should be taxed. The rich 

farmers should be taxed. I do not say 

that every farmer should be taxed. (Inter- 

ruptions ) 

Sir, what I am trying to emphasise here 

is that you are not speaking about any 

land reform measures which would be- 

nefit the poor and the middle sections in 

the country. You are asking for the status 

of industry to agriculture. For whose 

benefit? The richest of the rich. You are 

not speakaing about the overwhelming 

majority of the peasantry in the country. 

You are only speaking about the interests 

of a small, microscopic, minority-the 

kulak section in the country. Therefore, 

Sir, after four decades of Independ- 

ence.... 

SHRI BALRAM JAKHAR: May I 
interrupt you for a minute? Many I know 
from you whether you have seen the 
amendments to the land ceiling laws? 
have you, by any chance, come across the 
land ceiling laws of the contry? If you 
have come across the land ceiling laws, 
how can you call the farmers, 'kulaks' ? 
It is not proper on your part to speak in 
such a derogatory manner. Please do not 
do it. We have already put them under 
ceiling. This is the only section of the 
society which has been put under ceiling. 
At least, give some credit to them. 

SHRI RAMACHANDRAN PILLAI: 

Sir, I am only speaking about the reality. 

All the Five-year Plan documents have 

agian and again mentioned the import- 

ance of land reform measures. They have 

again and again mentioned about the 

reluctance on the part of the Kulak 

section, which controls the corridors of 

power, in implementing land reform 

measures. I am only quoting what they 

have said. You may kindly read the 

Eighth Five-Year Plan document. (Inter- 

ruptions) 

SHRI VAYALAR RAVI: You should 

also see what this particular document is 

saying. 

THE VICE-CHAIRMAN (SHRI V. 

NARAYANASAMY): Mr. Vayalar 

Ravi, please do not interrupt the 

Member. The hon. Minister has replied. 

You need not interrupt the Member. 

(Interruptions) 

SHRI M.A. BABY: The Chair is inter- 
vening. The Minister is intervening. 

SHRI RAMACHANDRAN PILLAI: I 

have a view which is different from 

theirs. I am expressing certain views 

which are different from many of the 

views expressed here. 

THE VICE-CHAIRMAN (SHRI V. 

NARAYANASAMY): Mr. Baby, don't 

say the Chair is intervening. 

DR. BIPLAB DASGUPTA: En- 
couraging. 

SHRI RAMACHANDRAN PILLAI: 
No, the Chair is always impartial. 

SHRI BHUPINER SINGH MANN: 
DOn't you want the status of industry to 
be given to agriculture? 

SHRI RAMACHANDRAN PILLAI: 

You spell out your views when your turn 

comes. 

Sir, what is the position today, after 

four decades of our Independance? Many 

of my colleagues have pointed out about 

it. We have floods and drought affectng 

many parts of the country. The Govern- 

ment has not taken sufficient steps to 

expand the irrigation and power facilities 

in the country. This creates problems. 

This is creating more problems for the 

poor peasants in the country. One of our 

learned economists. Shri Hanumantha 

Rao, has said that drought has now 

become a tool in the hands of certian 

sections to exploit the poorer sections in 
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the country. The Government is not ex- 

panding the irrigation facilities. The Gov- 

ernment is not having a proper water 

management policy. Not only that. There 

are also iter problems coming up. There 

is overutilisation of the ground water 

which results. In the ground water level 

going down. There is overuse of the 

chemical fertilisers and pesticides. There 

is the problems of sea water seeping into 

the ground water. All these things are . 

creating serious ecological problems Ac- 

tually, this document is not addressing 

itself to these problems with the gravity 

they deserve. 

THE VICE-CHAIRMAN (SHRI V. 

NARAYANASAMY): Please try to be 

brief. 

SHRI RAMACHANDRAN PILLAI: 

Yes, Sir, I am. And this particular docu- 

ment is completely silent about the prob- 

lems of the agricultural workers, it con- 

siders that agricultural workers are not a 

section of the peasantry. It does not 

consider their plight. They are one of the 

most important components of the 

peasantry in the counrty. They have no 

statutory fixed, minimum wages they 

have no earned leave, they have no sick 

leave, they have no pension and they 

have no gratuity in most parts of the 

country. And their unemployment is 

grwoing and their miseries are growing. 

I may not be fully correct if I say that 

nothing is mentioned about the agricul- 

tural workers in this document: some- 

thing is mentioned. I want to read those 

particular words. In para 10 it says, 

"India has a natural comparative advan- 

tage in agricultural exports because of 

our lower import need of inputs, our' 

reasonable labour costs." So you are 

considering the low wages of the agricul- 

tural workers, that particular evil, as a 

virtue. This is atrocious, Sir. 

Then I do not want to go into other 

details about regional disparities and sec- 

toral imbalances in the country. 

Now, what are the remedies suggested 
for solving the problems? Actually, the 

panacea suggested in this document is 

higher prices and export. Of course, the 

intention of export is also for higher 

prices. I also stand for remunerative 

prices. "Remunerative prices" means the 

cost of production plus some reasonable 

profit. But I am opposed to a develop- 

ment strategy based on higher and higher 

prices, because that cannot solve the 

problems of the overwhelming majority. 

SHRI JAGESH DESAI: This is a con- 
tradiction. 

SHRI RAMACHANDRAN PILLAI: 

Exactly, because your whole strategy is 

based on more and more prices and 

market philosophy, because only those 

who have a large surplus will get the 

benefit. But my strategy, my view, is.... 

SHRI JAGESH DESAI: Just a mi- 
nute, Even today, that does not reflect 
the inflation. At present we are not 
giving them more by way of support 
prices. And inflation also is not reflected 
in that. Even last time, only a five per 
cent increase was there in the procure- 
ment prices whereas inflation was nine to 
10 per cent. So, to say that by that we 
are increasing the prices is not correct. 

SHRI RAMACHANDRAN PILLAI: 
This document, in paragraph 4, has asked 
for a new orientation. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Kindly conclude. 

SHRI RAMACHANDRAN PILLAI: I 
am concluding, Sir, It has asked for a 
new orientation: "Realization of a pros- 
perous and sustainable agricultural 
economy would require a new policy 
orientation." What does it demand ? 
"Efforts through a favourable price and 
trade regime." So, the whole strategy of 
development is based on prices and high- 
er prices. 

Sir, I come from a deficit State with 

regard to foodgrains. There in Kerala, 

always the prices of foodgrains are high, 

but these high prices of foodgrains have 

not attracted more private investment in 

paddy in Kerala,  So this cannot be a 
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solution to all the problems. And who 

will get the benefit of all this? Of course, 

most part of the benefits will go to those 

who have more surplus. So what I requre 

is a policy, a development strategy, based 

on more and more social and State inter- 

vention. That is why I ask for land 

reform measures. I ask for more public 

investment in irrigation in power, in sci- 

ence and technolgoy, in fertilizer produc- 

tion etc. I also ask for more credit 

facilities for the poor and middle sec- 

tions. I also ask for market protection for 

the poor and middle sections of the 

country. Now, the Governemt is giving 

up all these things. The Government has 

reduced its investment in irrigation and 

power. The Government has reduced its 

investment in science and technolgoy. 

The Government has taken away the 

subsidies. The Government is increasing 

the power tariff and water tariff. The 

Government is taking all these measures. 

The Government is offering higher and 

highter prices. Of course, the basic ap- 

proach of the Government is based on 

the price philosophy. I stand for more 

State intervention, more public invest- 

ment, genuine land reforms, more credit 

facilities for the poor and middle sec- 

tions, more market protection for the 

poor and middle sections and also for 

taking necessary steps for protecting the 

interests of agricultural workers. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY):  Kindly conclude. 

SHRI RAMACHANDRAN PILLAI: 

This Agricultural Policy Resolution does 

not address itself to these problems. 

Hence, I oppose this Policy. I ask for 

total reversal of the Agricultural Policy. 
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THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): No, no. It was 
decided in the business Advisory Com- 
mittee that the House will sit up to six o' 
clock, and if required, it may sit beyond 
six o' clock. So, I cannot agree with what 
you said. No, I call Mr. O.S. Manian. He 
will speak in Tamil and it is his maiden 
speech. 

*SHRI O S MANIAN (Tamilnadu): 
Mr. Vice-Chairman, Sir, first of all, I 
record my gratitude for the champion of 
social justice, the hon'ble Chief Minister 
of Tamilnadu Dr. Puratchi Thalaivi, be- 
cause of whose benevolence I, hailing 
from a farmer's family, have the honour 
to be a Member of this august House. 

Sir, agriculture is the back bone of our 

country and in reality, it is the farmers 

whose toil to make the nation progress. 

Only if farmers sweat out on the fields, 

we can get our food for sustenance. That 

is why the Bard of Universal man, 

Thiruvalluvar, in a grand treatise on mor- 

als called Thirukkural,  Observes: 

However they roam, the world must 
follow still the plougher's team; 

Though toilsome, culture of the ground 
as noblest toil esteem. 

It is a pity that farmers who labour 
hard all through the year to feed their 
follow citizens, live in utter misery and 
starvation. Farmers of our country arc 
born in debt, live in debt and die in debt. 
Unless the centre takes effective steps to 
ameliorate the conditions of farmers, they 
will continue to suffer. 

Although Five-year plans have been 

laying emphasis on green revolution, the 

woes of farmers have not decreased. 

Farmers have no status in the society and 

people are reluctant to get their daugh- 

ters married to grooms who are engaged 

in farming. This is because people have 

come to believe that agriculture is a 

gamble in which profits are not assured. 

Agriculture is not a gainful profession 

and that is why farmers have to suffer a 

lot. 

Sir, the price fanners get for their 

produce is far low to compensate the 

amount, time and energy they spend in 

producing it. Farmers growing paddy are 

the worst affected because, the prices of 

seeds, fertilizers and pesticides have gone 

up three times. For example a 50 Kg. bag 

of Di-ammonium phosphate is sold at 

Rs. 550. Even after deducting subsidy it 

comes to Rs. 505 a bag. Potash is sold for 

Rs. 285, complex 17-17-17 for Rs. 380, 

Urea for Rs. 172, and Super phosphate 

for Rs. 140 a bag. While 50 rupees 

subsidy is given on potash and complex, 

there is no subsidy for super phosphate 

and urea. 

This is all because, the centre is not 

consulting states before taking crucial de- 

cisions on agriculture related matter. 

Even GATT agreement was signed with- 

out ascertaining the views of states. Far- 

mers are still living in fear that the 

subsidy on fertilizers etc. could be with- 

drawn  by the Government  any  time.  I 

take this opportunity to appeal to the 
hon. Minister to give at least 25% sub- 
sidy on the total cost of fertilizers. Last 
year, there was acute shortage of urea 
and the farmers were put to lots of 
troubles at a time when they needed urea 
for their standing crops. This apart, crop 
insurance scheme should be thoroughly 
reviewed. Because this scheme, which is 
meant to save the farmers against crop 
damage due to floods, insects etc, is only 
beneficial to the insurance company. 

Sir, I wish to mention as to how 

Tamilnadu Government is helping the 

farmers. Our hon'ble Chief Minister, 

Dr. Puratchi Thalaivi, with a view to help 

the farmers, is giving free electricity for 

irrigation purposes. Since it is in the 

interest of the farming community and 

the larger interest of the nation the 

centre should not come in the way even 

to truncate this scheme. The remunera- 

tive prices of agricultural produces should 
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be fixed after taking into account the 
total amount, time and energy spent in 
producing it. Then alone agriculture will 
become profitable. 

It is also the duty of the centre to see 
that middlemen and traders do not ex- 
ploit both, the farmers and consumers by 
procuring agricultural produces at a very 
low price during harvest time and sell 
them at exorbitant rate later. Agricultural 
education should be included in school 
curriculam and the latest techniques in 
agriculture should be telecast through a 
separate channel. Short-term crops and 
high-yielding varieties should be made 
available for farmers to meet the ever 
increasing food requirement. Our late 
lamented leader Dr. M.G.R. sang: 

Which natural resource is not there 
in this country? 

Why stretch our arms to 
other countries for help? 

It we have to cut down imports we 
have no option but to help our farmers to 
increase production. Our hon'ble Chief 
Minister of Tamilnadu, Dr. Puratchi 
Thalaivi has launched a programme for 
growing palm-trees in suitable areas. This 
commendable step will cut down palm-oil 
import in the coming years. 

Mr. Vice-Chairman, Sir, in the larger 

interest of the nation, we have been 

demanding for linking Ganga and Cauv- 

ery for several years. Such a thing would 

indeed, be a symbol of national integra- 

tion. But the centre has done nothing on 

the matter. Our hon. Chief Minister of 

Tamilnadu, Dr. Puratchi Thalaivi went 

on 82 hours fast demanding the due share 

of Cauvery water. The centre should see 

that the interim award of the Tribunal is 

executed without fail. 

While implementing new agriculture 

policy, the centre should keep in mind 

that the interest of the farmers do not 

suffer. With these words I conclude. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Shri N. Giri 
Prasad. Kindly be brief. Your party's 
time is 5 minutes. 

SHRI N. GIRI PRASAD (Andhra 
Pradesh): Will this debate be concluded 
today? 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): No. It is not go- 
ing to be concluded today. But some of 
the parties have exhausted their time. 

SHRI N. GIRI PRASAD: The Deputy 
Chairman announced in the House that 
at 5.30 P.M. we would take up Special 
Mentions. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): We will continue 
tomorrow. But you can speak now. There 
are only three or four Special Mentions. 
We can adjust them also. 

SHRI G. SWAMINATHAN: You ad- 
just them, Sir. Till what time are we 
sitting? 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): We will sit up to 
6 o'clock and if the House agrees, bey- 
ond 6 o'clock. That was decided by the 
Business Advisory Committee. 

SHRI G. SWAMINATHAN: Now it is 
5.30 P.M. I think it is better that you 
start the Special Mentions. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): I know that also. 
But let him speak. 

SHRI N. GIRI PRASAD: Mr. Vice- 

Chairman, Sir, for the first time, we are 

discussing this Agricultural Policy. 

Though it was announced some years 

back by the Government, neither the 

Parliament nor the Government was in- 

terested in discussing this vital issue be- 

fore coming to grips with the problems. 

Sir, before I come to the main subject, I 

would like to know from the hon. Minis- 

ter whether the Punjab Government 

under the Congress leadership has de- 

cided to remove the ceilings on agricul- 

tural lands. This is what I read in the 

*English translation of the original speech deli- 
vered in Tamil. 
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newspapers a few days back. The Minis- 

ter has protested against this reference 

and said that the ceilings would be en- 

forced. That is why I am compelled to 

put   this   question.   (Interruptions).   The 

Punjab Government has decided to re- 

move the ceilings on agricultural lands. 

This is the statement. It would be in the 

interest  of the  Congress  party,   in  the 

interest of the country and in the interest 

of everybody if they do not pursue with 

what they have decided because it is the 

reversal of policies adopted by the Parlia- 

ment  and   by  the   State   Governments. 

Anyhow, I would request the Minister to 

consult the Chief Minister. While reply- 

ing to the debate the Minister can clarify 

this point. If one State Government starts 

this way, the other State Governments 

also might do a similar thing. Moreover, 

this has come out of your own Draft 

Resolution.   This   Resolution   does   not 

mention anything about the land reforms 

except involving marginal and poor far- 

mers. That means they might be having a 

scheme to help them  to some  extent. 

That is not objectionable. But, what ab- 

out the imposition of land ceilings? In 

many States it has not been implemented 

fully. The problem still persists. In spite 

of the Communists and many other anti- 

feudal sections. 

THE VICE-CHAIRMAN (SHRI 
SURESH PACHOURI) IN THE 
CHAIR) fighting for such land reforms, 
this policy statement has not said any- 
thing about the past experience in regard 
to the implementation of the land re- 
forms and about the future programme. 
It requires a clarification and also a 
policy pronouncement in such vital mat- 
ters. 

For the last several years the strategy 

of the Government has mainly remained 

dependent on monsoon. For the last se- 

ven years, it has been said that the 

monsoons were very favourable and the 

agricultural production was also favour- 

able. It was our fortune. I have no 

grumbling on that issue. 

SHRI S.S. SURJEWALA: Sir, it is 
already 5.30 p.m. 

THE VICE-CHAIRMAN (SHRI 

SURESH PACHOURI): Let him finish. 

SHRI ISH DUTT YADAV: Sir, he 
can continue tomorrow. 

THE VICE-CHAIRMAN (SHRI 
SURESH PACHOURI): Mr. Prasad, 
how much time will you take? 

DR. BIPLAB DASGUPTA: Sir, he 
has just started. 

THE VICE-CHAIRMAN (SHRI 

SURESH PACHOURI): Mr. Prasad, 

you can continue tomorrow. 

SHRI N. GIRI PRASAD: Okay, Sir. 

THE VICE-CHAIRMAN (SHRI 

SURESH PACHOURI): Now, we will 

take up Special Mentions. 

SPECIAL MENTIONS—CONTD. 

DELAY IN REVIVAL OF TYRE COR- 

PORATION OF INDIA LIMITED. 

SHRI DIPANKAR MUKHERJEE 

(West Bengal): Sir, I would like to bring 

to the notice of the House the sad plight 

of one of the Central public sector under- 

takings, the Tyre Corporation of India 

under the Ministry of Industry. This 

Company was referred to the BIFR in 

1992. 

So far as the revival of sick companies 
is concerned, the final decision is vested 
in the BIFR. In January, 1995 a Draft 
Rehabilitation Plan was circulated by the 
BIFR and all parties, except the Govern- 
ment of India, had accepted it. After 
dilly-dallying with this proposal for six 
months, in the month of April the Draft 
Rehabilitation Plan, circulated by the 
BIFR, was sent back to the BIFR for 
review. For the last three years this 
Company is suffering for want of working 
capital. 

In one of the units where tyres are 

being manufactured, the Government of 
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